NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 15.09.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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etitioner is present. Already ROC Karnataka filed his report. Till
g;cg?siefrc: 12 no report gom RD As seen from ROC report Kam'fttaka dated
8/9/17 that copy of the report was also communicated to RD. There' is no report
from the said’RD till date. Counsel has filed memo today :211ong with annexure
that notice was served on the RD, as per information obtained from India Post
website. Counsel also filed synopsis. Orders reserved.
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